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"Implementation of Supreme   

CourtJudgement     on    Pay   Scales     
inBotanical   Survey   of  India" 

2145. SHRI SAMAR MU- 
KHERJEE: Will the MINISTER 
OF ENVIRONMENT AND FO- 
RESTS  be    pleased to state: 

(a) whether it is a fact that the 
Supreme Court had upheld the 
judgement of the Central Adminis- 
trative Tribunal dated the 17th 
March, 1987 granting pay scale of 
Rs. 550—900 to 'Scientific Assis- 
tants' of Botanical Survey of 
India and whether Government had 
issued an order on 21st March, 
1989, directing the Botanical Sur- 
evy of India to implement the said 
judgement; 

(b) whether      Government  had 
issued another order on 26th April, 
1989  which  seeks   to  restrict  the 
implementation    of Court's order; 

(c) if so, the reasons therefor 
and whether such a change goes 
against the letter and spirit of 
Court's orders; and 

(d) whether Government are 
reviewing the matter and propose 
to implement its original order da- 
ted 21st March, 1989? 

THE MINISTER OF STATE 
IN THE MINISTRY OF EN- 
VIRONMENT AND FORESTS 
(SHRIMATI MANEKA GAN- 
DHI): (a) According the Supreme 
Court judgement, the Central Ad- 
ministrative Tribunal, Calcutta 
Bench, was perfectly justified in 
directing    allocation of the revised 

pay scale of Rs. 550—900 to the 
existing Scientific Assistants of Bo- 
tanical Survey of India. They, 
however, made it clear that the ap- 
pellants may give effect to the recom- 
mendations of the Third Pay Com- 
mission with regard to future 
recruitments after framing rules 
in that regard. The Government 
of India issued orders on 2-3-1989 
to the Director, Botanical Survey of 
India for implementing the judge- 
ment. 

(b) No, Sir. 

(c) and (d) Do not arise. 

 

Promotion   of Classical Languages 

2146.  SHRI G. SWAMINA- 
THAN: Will the PRIME MI- 
NISTER  be    pleased  to      state: 

(a) whether   Government   have 
undertaken the promotion of classi- 
cal languages; 

(b) what is the definition of classi- 
cal language for such promotional 
support by Government; 

 

(c) whether Tamil is considered as 
a classical language for this   pur- 
pose; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE 
IN THE, MINISTRY OF HU- 
MAN RESOURCE DEVELOP- 
MENT (SHRI CHIMANBHAI 
MEHTA): (a) Yes, Sir. 

(b) to (d) There is no definition 
of classical language as such. How- 
ever, as a rule of practice, Govern- 
ment have been giving promotional 
support to Sanskrit including Pali 
and Prakrit, Arabic and Persian. 
Irrespective of the status of the 
language; Tamil language also is 
provided with promotional support. 

Request for Additional Assistance by 
Government of Kerala 

2147.  SHRI THOMAS KUTHI- 
RA VATTOM: Will the PRIME 
MINISTER     be pleased to   state: 


